$ — PunjabW. 8. & S. Bd. has fumished revised figures for the period
ending 31.12.91. The figwes from L.C.S. as of 31.3.93 is shown as lses than
for 31.12.91.

n - The information of these stales are of previous year - viz.
Ar. Pradssh- 1990, Tripura-1986 and A & N Isiands - 1901,

& — Daton Sewerage and Saniafion is yet 10 be recelved rom these
agencies.
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12 3 4 8 6 7 Statement-il
14. Msherashira 32115 20264 11298 31580 98.33 Centrally Sponsored Acoslerated Urban
Water (AUWSP)
15. Manipur 548 402 60 482 84.% Supply Progmmme
8. Name of the Stale No. of Estimated Contral
16. Meghalaya 302 107 M 218 7218 No. Schames Cost Share
Approved Releasec
17. Mizoram 178 0 60 100 67.14 (Rs. in Lakhs)
18.  Nagaland 214 63 151 214 10000 1 Arunachel Pradesh 2 2487.00 104.45
19. Orissa 4332 688 1617 2308 5320 2 Assam [ 867.36 334.11
20. Punjeb$ 6217 2022 560 3482 5800 3. Bhw 4 s15.82 94.5C
21. Rajasthan 10864 8503 2361 10864 10000 4. Goa 2 61.13 25.98
22 Siddm 196 ] 25 120 6188 5 Guaat 8 808.00 255.62
23, Tami Nadu 22941 8720 2514 11234 4sgs O Hayam s 6028 613
24. Tripuran 344 128 85 188 6319 £ ‘4 328.10 163.08
8. Jammu & Kashmir 3 487.61 108.58
25. Uttar Pradesh 20470 19643 8418 20081 6.2
9.  Kametaka 12 1213.28 “©7.8
26, West Bangal 19412 9483 7167 16000 85.82
10. Keraia ] na2e2 203.22
Total 227478 127513 64138191651 84.25
11.  Madhya Pradesh 84 3887.29  1802.92
UNION TERRITORIES
12 Msherashina 10 1371.10 es8.71
1. A &N slands 80 85 2 T oesss . 7 8.6 23418
2 Chandigarh 617 617 0 617 10000 4 peoheiaya 1 195,63 o7.02
4. Daman &Du ? 7 10 17 27 100.00 18. Nagaland 1 219.70 86.09
5.  Lakshadweep 2 o 2 29 10000 17. Orissa [ 1158 .62 446.38
- 6. Pondicherry 817 349 168 517 100.00 18.  Punjeb ] 200 .51 184.13
Total U. Ts. 1284 1040 240 1280 98.91 19. Rajssthan 2 1792.64 978.21
Grand Total 228772 128553 64378 192981 8433 20 Sikkim - - 0.00
‘Remarks 21. Tami Nadu 18 805,65 401.41
HSC.— HOUSE SERVICE CONNECTION 2. Tripura - - 5.18
LCS. — LOW COST SANITATION 23 Uttar Pradesh 81 677853  2807.91
?  — Discrepancy in figures. Letier has been witen o the con- 24 Waest Bengal
cemed agency. 3 32588 162.94
@ — The figures for from Assam Staie |s lsss than those furished in Total 258 28072.17  9657.40
1985. In regard 10 sanitation, Director, MPL, Admn. Dept. Govt. of Assam has
besn requesied 1o fumish the data. [Transiation]

Visit of Siachin Glacier by Defence Minister
°35. SHRI MOHAN SINGH :
SHRI R. SAMBASIVA RAO :

Wil the Minister of DEFENCE be pleased to
state: '
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(a) whether he visited Siachin Glacier on 30th April,
1998 when the Pakistani troops indiscriminately opened
fire on Indian post without any provocation during the
Inspection;

(b) the number of casualties Indian army suffered
therein; and

(c) the efforts made to ensure that our troops posted
there are well equipped to retallate the indiscriminate firing
often taking place from across the Pak border ?

THE MINISTER OF DEFENCE (SHRI GEORGE
FERNANDES) : (a) to (cJ Unprovoked firing by Pakistan
along the borders in J & K (Siachen sector, Line of Control
and IB) is a regular phenomenon and has been continuing
over the years. Raksha Mantri visited the Siachen sector on
29 and 30 April, 1998. On 29 April, 1998. Pakistani troops
resorted to unprovoked firing on some of the posts in this
sector. Our one soldier was killed in Siachen sector due to
Pakistani firing.

Our troops deployed along the borders in J & K are
well equipped and trained. Appropriate response is given by
our troops to Pakistani unprovoked firing, taking due care
that the incident remains localised and our casualty is
minimal.

[English]
Drinking Water in Delhi
*36. SHRI NARESH PUGLIA :
SHRI RAMKRISHNA BABA PATIL :

Will the Minister of URBAN AFFAIRS AND
EMPLOYMENT be pleased to state :

(a) whether the drinking water in Delhi is highly
contaminated;

(b) If so, whether the Union Government and the
State Government jointly propose to take any steps to pro-
vide non-poliuted water to its residents; and

() i so, the detalls thereof ?

THE MINISTER OF URBAN AFFAIRS AND EMPLOY-
MENT (SHRI RAM JETHMALANI) : (a) to (c) No, Sir.
Government of NCT of Delhi has informed that the drinking
water being supplied conforms to the laid down norms.
However, certain instances of contamination of water had
come to the notice of the Delhi Jai Board recently. The cause
of contamination was investigated and the same rectified.
In order to ensure potability of water being supplied to
consumers and to avoid any possibility of contamination, the
work of flushing and cleaning of reservoirs, over-head tanks
and dead-ends in distribution system is done regulariy. All
concerned agencles ike NOMC, CPWD, Dethi Cantonment
Board, Cooperative Societies and buk consumers are also
advised from time to time to take similar preventive action.
Quality control measures are taken right from the raw water
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stage upto the consumers end, including random checking
of 250-300 samples dally.

Credit Fee Structure of Airlines

‘37. SHRI S.S. OWAISI : Will the Minsiter of CIVIL
AVIATION be pleased to state :

(a)  whetherthe Government have proposed a credit
fee structure of airlines on the basis of routes;

(b) it so, the details thereof;

(¢)  whether routes have been divided into different
categories for the credit fee;

(d) i so, the details thereof;

(e)  whether due to this decision smaller airlines are
to be benefited; and

(f) it so, the details thereof ?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) to (f) No, Sir. There is no proposal under
consideration for a credit fee structure of airlines on the
basis of routes. However, various suggestions for providing
concessions/incentives to air operators connecting small
stations of various regions particularly far-flung, remote and
inaccessible areas like the North-Eastern region, J & K,
Andaman & Nicobar Islands and Lakshadweep are under
consideration.

Policy to Augment Employment

*38. SHRI RUPCHAND PAL : Will the Minister of
URBAN AFFAIRS AND EMPLOYMENT be pleased to
state :

(a)  whether the Government have framed any new
policy to augment employment opportunities in the country;
and

(b) | so, the detalls thereof ?

THE MINISTER OF URBAN AFFAIRS AND EMPLOY-
MENT (SHRI RAM JETHMALANI) : (a) Yes Sir, a new
scheme "Swarna Jayanti Shahari Rojgar Yojana" (SJSRY)
has been launched on 1.12.97.

(b) The SJSRY seeks to rationalise all urban pov-
erty initiatives in the country. While providing opportunities
for self and wage employment, the scheme gives a special
impetus to empowering and uplifting the urban poor women
through a special programme titled "Development of Women
and Children” (DWAC) under which groups of urban poor
women setting up selt employment ventures are ellgible tor
a subsidy of upto 50% of the project cost or Rs. 1,25,000
whichever is less. Special incentives are also being given for
organising Thiift & Credit Societies and creation of missing
infrastructure and basic minimum services in urban poor/sium
areas through provision of wage employment.



